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GOVERNMENT OF INDIA 

MINISTRY OF JAL SHAKTI 

DEPARTMENT OF DRINKING WATER AND SANITATION 

  

RAJYA SABHA 

UNSTARRED QUESTION NO. 1672 

ANSWERED ON 04/08/2025 

 

PROGRESS OF JJM IN RURAL HOUSEHOLDS 

 

1672 SHRI RATANJIT PRATAP NARAIN SINGH: 

 

Will the Minister of JAL SHAKTI be pleased to state:  

 

(a) the up-to-date progress of the Jal Jeevan Mission (JJM), including the percentage of rural 

households provided with functional tap water connections, State-wise; 

 

(b) the mechanisms in place to ensure the quality and potability of water being supplied under 

the mission; and 

 

(c) the steps being taken to ensure the long-term operational sustainability of water supply 

schemes created under this ambitious mission? 

 

ANSWER 

 

MINISTER OF STATE FOR JAL SHAKTI 

(SHRI V. SOMANNA)  

 

(a) Since August 2019, Government of India in partnership with States is implementing Jal 

Jeevan Mission (JJM) – Har Ghar Jal to make provision of potable water to every rural 

household of the country through functional tap water connection i.e. at a service level of 55 litre 

per capita per day (lpcd), of prescribed quality (BIS:10500), on regular and long-term basis. 

 

At the start the Mission, only 3.23 Crore (16.7%) rural households were reported to have tap 

water connections. So far, as reported by States/ UTs as on 30.07.2025, under JJM more than 

12.44 Crore additional rural households have been provided with tap water connections. Thus, as 

on 30.07.2025, out of 19.36 Crore rural households in the country, more than 15.67 Crore 

(80.97%) households are reported to have tap water supply in their homes. State/ UT-wise details 

are annexed. 

 

(b) Water being a State subject, the responsibility of planning, approval, implementation, 

operation, and maintenance of drinking water supply schemes, lies with State/ UT 

Governments. States/ UTs have been advised, through numerous review meetings, field visits, 

etc., to ensure functionality of tap water connections as mentioned in the operational guidelines 

for the implementation of JJM.   

 

Under JJM, up to 2% of the allocation to States/ UTs may be utilized for Water Quality 

Monitoring and Surveillance (WQM&S) activities which inter-alia includes setting up of and 

upgrading existing water quality laboratories at various levels, providing chemicals and 

consumables to laboratories, procurement of equipment’s, instruments, chemicals/ reagents, 

glassware, consumables, procurement of Field Test Kits(FTKs)/ H2S vials for chemical 

(including chloride) and bacteriological water quality surveillance at grass root level and NABL 

accreditation/ recognition  of laboratories,  etc. 
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To enable States/ UTs to test water samples for water quality, and for sample collection, 

reporting, monitoring and surveillance of drinking water sources, an online JJM – Water 

Quality Management Information System (WQMIS) portal has been developed. 
 

States/ UTs have been advised to identify and train 5 persons, preferably women, from every 

village to conduct water quality tests using FTKs/ bacteriological vials at village level and 

report the same on the WQMIS portal. Moreover, States/ UTs have also been advised to 

undertake testing of water quality on a periodic basis and take remedial action wherever 

necessary, to ensure that the water supplied to households is of prescribed quality. Further, to 

encourage water quality testing to ensure potable drinking water supply, States/ UTs have also 

opened water quality testing laboratories to general public for testing of their water samples at a 

nominal rate. 
 

(c) To ensure long term sustainability of infrastructure created, quality material and quality 

construction is being ensured through third party inspection before making payment. Moreover, 

measurement and monitoring of water supply in villages through technological solutions, linking 

AADHAR of the head of household for targeted delivery subject to statutory provisions, geo-

tagging of assets created, etc. are also provisioned under JJM. 
 

Further, to bring transparency and effective monitoring, an online ‘JJM dashboard’ has been 

created, which provides State/ UT, district, and village-wise progress as well as status of 

provision of tap water supply to rural homes. 
 

Provisions for taking up augmentation and strengthening of local drinking water sources in 

convergence with other schemes viz. MGNREGS, 15th Finance Commission grants to Rural 

Local Bodies (RLBs)/ Panchayati Raj Institutions (PRIs), Integrated Watershed Management 

Programme (IWMP), State schemes, MP/ MLA-LAD funds, District Mineral Development 

Fund, CSR funds, community contribution, etc. have also been envisaged under the JJM.  
 

Under JJM, NGOs/ Community Based Organizations (CBOs)/ Self Help Groups (SHGs)/ 

Voluntary Organizations (VOs), etc. are also being empaneled as Implementation Support 

Agencies (ISAs) to handhold and train VWSCs/ Pani Samitis in planning, mobilizing and 

engaging communities, disseminating information and encouraging women participation for 

ensuring long-term operation & maintenance of the water supply infrastructure. 
 

Moreover, for enabling the local village community to play their role in planning, 

implementation and to shoulder the responsibility of operation and maintenance, Nal Jal Mitra 

Programme (NJMP) has been launched in collaboration with Ministry of Skill Development and 

Entrepreneurship to equip them with a comprehensive set of skills & develop “Nal Jal Mitras”, 

so that they can function as scheme operators and are able to carry out minor repairs and 

maintenance, including preventive maintenance, of the piped water supply scheme(s) in their 

village as skilled masons, plumbers, fitters, electricians, motor mechanics, pump operators, etc. 
 

Further, Jal Shakti Abhiyan: Catch the Rain (JSA: CTR) campaign aiming to encourage water 

conservation at grass-root levels with people's participation was launched in 2019 in 256 water 

stressed districts of the country. Moreover, recognizing the importance of sustainable water 

management especially for drinking water availability, JSA-CTR was implemented with the 

theme “Source Sustainability for Drinking Water” in 2023. Similarly, in 2024, JSA was 

implemented with the theme "Nari Shakti se Jal Shakti" and in 2025, JSA is being implemented 

with the theme “People's Action for Water Conservation - Towards Intensified Community 

Connect” emphasizing the pivotal role played by community especially women in the field of 

water conservation. Moreover, aiming to ensure conservation of every drop of water through 

collective efforts, following a whole-of-society and whole-of-government approach, "Jal 

Sanchay Jan Bhagidari" (JSJB) initiative has also been taken up as part of the JSA: CTR 

campaign. 

 

***** 
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Annex 

 

Annex referred to in part (a) of reply to Rajya Sabha Unstarred Question No. 1672 

answered on 04.08.2025 

 

JJM: State/ UT-wise status of tap water connections in rural households as on 30.07.2025 

 (No. in lakh) 

S. 

No. 
State/ UT 

Total 

rural 

HHs 

Rural HHs with 

tap water 

connection as on 

Aug, 2019 

Rural HHs provided 

with tap water 

connections under 

JJM 

Rural HHs with 

tap water 

connection as on 

30.07.2025 

No. % No. % No. % 

1 A&N Islands 0.62 0.29 46.02  0.33   53.98   0.62   100.00  

2 Arunachal Pr. 2.29 0.23 9.97  2.06   90.03   2.29   100.00  

3 DNH & DD 0.85 0.00 0.00  0.85   100.00   0.85   100.00  

4 Goa 2.64 1.99 75.44  0.65   24.56   2.64   100.00  

5 Gujarat 91.18 65.16 71.46  26.02   28.54   91.18   100.00  

6 Haryana 30.41 17.66 58.08  12.75   41.92   30.41   100.00  

7 Himachal Pr. 17.09 7.63 44.64  9.46   55.36   17.09   100.00  

8 Mizoram 1.33 0.09 6.91  1.24   93.09   1.33   100.00  

9 Puducherry 1.15 0.94 81.33  0.21   18.67   1.15   100.00  

10 Punjab 34.27 16.79 48.98  17.48   51.02   34.27   100.00  

11 Telangana 53.98 15.68 29.05  38.30   70.95   53.98   100.00  

12 Uttarakhand 14.49 1.30 9.00  12.84   88.64   14.15   97.63  

13 Ladakh 0.41 0.01 3.48  0.38   93.40   0.39   96.88  

14 Bihar 167.55 3.16 1.89  157.19   93.82   160.36   95.71  

15 Nagaland 3.64 0.14 3.82  3.27   89.79   3.41   93.61  

16 Sikkim 1.33 0.70 52.96  0.52   38.91   1.22   91.87  

17 Lakshadweep 0.13 
 

0.00  0.12   91.44   0.12   91.44  

18 Uttar Pr. 267.22 5.16 1.93  235.95   88.30   241.11   90.23  

19 Maharashtra 146.79 48.44 33.00  83.62   56.97   132.06   89.97  

20 Tamil Nadu 125.26 21.76 17.37  89.89   71.76   111.65   89.13  

21 Tripura 7.51 0.25 3.26  6.22   82.84   6.47   86.11  

22 Karnataka 101.31 24.51 24.20  62.29   61.49   86.81   85.69  

23 Meghalaya 6.51 0.05 0.70  5.35   82.20   5.40   82.90  

24 Assam 72.24 1.11 1.54  57.86   80.09   58.97   81.63  

25 Chhattisgarh 49.98 3.20 6.40  37.41   74.84   40.60   81.24  

26 J&K  19.26 5.75 29.87  9.85   51.15   15.61   81.02  

27 Manipur 4.52 0.26 5.74  3.34   73.85   3.59   79.59  

28 Odisha 88.67 3.11 3.51  65.06   73.37   68.17   76.88  

29 Andhra Pr. 95.53 30.74 32.18  39.88   41.75   70.63   73.93  

30 Madhya Pr. 111.71 13.53 12.11  65.06   58.24   78.59   70.36  

31 Rajasthan 107.74 11.74 10.90  49.43   45.87   61.17   56.77  

32 West Bengal 175.53 2.15 1.22  96.43   54.94   98.58   56.16  

33 Jharkhand 62.54 3.45 5.52  30.98   49.53   34.43   55.05  

34 Kerala 70.77 16.64 23.51  22.04   31.15   38.68   54.66  

 Total 19,36.45 3,23.63 16.71  12,44.35   64.26  15,67.97   80.97  

Source: JJM-IMIS    HHs: Households 

 


